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Assoaian (I)A). The IR) __ .. ,. 

payable over a period ext8Ilding to 20 years 
and the ...... 01 inIantst is I'8'Iised semiannu-
aIy and is cak:l1IaIad in accontance wiIh 
gu~ ...... to its cost 01 borrowing. 
The IDA CNdb CIWIY no intInst and a 
service charge 01 0.75% is levied on the 
amount 01 credit drawn and outstanding. 
The repayment period 01 IDA c:radI is r~
able OWN' 35 years ~ a grace period 
of 10 )1881'S. 

(c) FoIowirv Stale 'Power UtiIlies .. 
being Ftmedbythe Pow. Finance CoIpc. 
ration: 

1. Andhra Pradesh Stale EI8c:triciy 
BoaId. 

2. Arunachal Pradesh. 

3. Assart Stale EIec:triciy Board. 

4. Bihar Slate EIectrk:ily Board. 

5. GujaraI Electricity Board. 

6. Himachal Pradesh Slate .EJec. 
tricily sOard. 

7.. Jammu & Kashmir. 

8. Kamatalca EIectrici!y Boa 
rd. 

9. KanaIaka Power Corporation 
Ud. 

10. KeraIa Stat. EIadIicily Boanf. 

11. Madhya Pradesh Electricity 
BoaId. 

12. ~. 

13. NaQaIand. 

14. 0rIua. 

15. Orilla Power Generation Cor-
poration ltd. 

16. Tanughat VICIyu1 Nigam Ud. 

17. Punjab Stale Electricily Board. 

18. Rajasthan Slat. EIac1ricily 
Board. 

19. SIcklm. 

20. Tamil Nadu Slate Elec:tricily 
•. Board. 

21. Tripura. 

22. Uttar Pradesh. 

23. Uttar Pradesh Rajya Vidyut. 
Ulpadan Nigam Ud. 

24. West ~ Slate Electricity 
Board. 

25. Durgapur PIojecIs Ud. 

26. West Benga1 Power f?eveIoP-
ment Corporation Ud. 

27. Haryana State Electricily Board 

28. Uaharashlra Stale Electricity 
Board. 

[ TIaIJSlaOOnJ 

& T.D. In KhI)Uraho, Madhya Pradesh 

~. 'SHRI ARVIND NETAM: 
SHRI YOGANAN 

SARASWATI: 

Wilithe MinisterofCOMMUNICATIONS 
be pleased to stale: 

(a> whether the Government have re-
caivad any proposaJfrom the Government of 
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Madhya Pradashfor providing S.T D. fdly 
in Kha;uraho, Madhya Pradesh; and . 

(b) if so, bv when this facilily is ~eIy to 
be providee? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RAHGAYVA NAIOU): (a) Yes, Sir. 

(b) During 1992-93. 

PurchuIng, of C.leln "-ncb" au... 

3099. SHRI RAJESH KUMAR: WII the 
Minist.of COMMUNICATIONS be pleased . 
to alate: 

(a) the value of cables purchaeed bvthe 
Director, Telephones, Ranchl for the e1ec-
tronic exchange during 1989-90 and 
,1990-91; and 

(b) if so, the details thnof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RAHGAYVA HAIDU): (a) Ni~ Sir. 

(b) Ni~ in view of (a) above. 

[Englsh) 

C-DOT Employees joined .... 11InId1ona1 
Campen'" 

3100. SHRI DEVENDRA PRASAD 
YADAV:Wil the Minister of COMMUNICA-
TIONS be pleased to state: 

<a) whether a number of employ ... 
who left C-OOT have joined multinational 
c:ompaniesduring 1989,1990 and 1991; 

(b) if so, the reasons therefor; and 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RAHGAYVA NAI)U): (a) Government 
Is not awant of. 

(b) Does not 81018 in view d (a) above. 

(c) The Governing Council C-OOT is 
nwiawlng the salaries and p8Ib of the 
employees from time to time to provide 
adequate satisfactiOfi. 

3101. SHRIMATI Dl. KUMARI BHAN-
DARI: WIIthe Minlsierof FOOD PROCESS-
ING INOUSTRES be pleased to state: 

(a) wheth« aome cataria has been laid 
down for 88Iting up of ~ flour mills; 

(b) if 80, the details tNmIof and the 
places where such units are ikeIy to be set 
up during the next three years; 

(c) wh8Iherthe Government propose to 
set up similar wheal flour mills in Slckim in 
tutu ... ; 

(d) If 80, the details thereof; and 

(e) if not, the I'88SOns therefor? 

THE MINISTER OF' STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES(SHRIGIRIDHARGOMANGO): 
(a) and (b). As per Industrial Policy invogue, 
wheat roller flour mil industry is delicensed. 
No precflCtion regarding the likely number of 
flour mil units to be set up in the next three 
Y'" can be given bv the Ministry as it 
depends purely upon the initiative of the 
private entrepreneurs. 

(c) to (e). The Government does not set 
(c) the steps taken bv the Government up any roller flour mils in the country 88 

to check the exodus of C-OOT employees? these mostly set up In the private .::lor. 


